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CORRIGENDA

Forty-Sixth Report of the Estimates 
Committee (Second Lok Sabha) on the 
Ministry of Finance (Deptt. of E.A.) 
Government of India Mints and Assay 
Department.

(1) Page 11, Para 46: line 2 from bottom :
For ’propsrties’ Read ’propriety of’

'f) Page 20, Para 78, line 2:
Insert ’not* between ’also’ and ’been*

3) Page 28, Para 93, line 3 :
For ’Conage» Read ’Coinage’

U) Pag,# 3 0, para 108, line. 1 ;
^ For ’Minister’ Read ’Ministry’
■5) Page 3 1 , para 11 J , line 5 :

For ’Mines’ Read ’Mints
6) Page 3^1 Col.3, line 1:

For ’they’ Read ’They’.
Page 47, line B: 
i) Insert ’and’ between ’49*, and ’53-57*

ii) Lines 12 & 13:
Insert ’and* between ’48’ and *50’.
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INTRODU CTION

1. the Chairman, Estimates Committee having been authorised 
‘by the Committee to submit the Report on their behalf present 
this Forty-Sixth Report on the Ministry of Finance (Deparment 
of Economic Affairs)— Government of India Mints and Assay 
Department.j^

2. A statement showing an analysis of the Recommendations 
contained in the Report is [also appended to the Report 
(Appendix V).

3. The Committee wish to express their thanks to the Special 
Secretarv' and other Officers of the Ministry of Finance (I)epart- 
ment o f Economic Affairs) for placing before them the material and 
information in conneaion with the examination of the estimates.

PALVANTRAY G. MEHTA, 
N ew  D elhi ; Chairman,

April I, 1959 Estimates Committee.

Chairra 11, 1881 (Saka)



ORGANISATION

(a) Introductory

The evolution of Mintsfis linked with the origin of the system of coinage 
as a medium of exchange. In pre-historic days shaped metals in crude forms 
were used as a medium of exchange. This was followed by coins of regular 
shapes with definite weights. With the development of the community, 
and expansion of trade and commerce. Governments of several countries, 
began issuing money in the form of metallic money, and paper instruments.

2. Mints with adequate machinery were established in India at Bombay, 
Calcutta and Madras as early as 1829. The Mint at Madras was how'- 
eTer, closed sometime after 1862 but the other t%\o Mints have been in 
cxistcncc since then with the only change that the old Calcutta Mint was 
replaced with the prc.srnt Aliporc Alint in 1951. Certain Indian States 
also had their own Mints during the British Rule and issued their own 
coins, subjcct to ccrtain stipulated conditions. All those Mints except 
the one at Hyderabad wc rc, ho\̂  ever, abolished in course of time for various 
reasons. Tht Hyderabad Mint was taken over by the Gov'emment of 
India from 1-4-1950, as a result of financial integration of that State.

3. The main functions of the Mints as the name indicates is, to mint 
Govcmmtnt of India coins. They al.so take up A'reign coinagt, and do the 
following items of work:—

(a) Production of coins.
{b) Manufacture of medals, tokens, badges, seals, etc.
(c) Receipt, examination and disposal of withdrawn coins.
(d) Tendering expert opinion on counterfeit and doubtful coins.
(e) Melting of gold and silver for the public, and issue of Assay Cer

tificates.
(/) Manufacture and adjustment of weights, as also adjustment * f 

measures.
(g) Holding of Surplus Silver or Q.* Silver Stocks including con

fiscated gold.

(b) Central Organisation

4. The three Government of India Mints are under the Administrative- 
Control of the Ministr\- of Finance. The Aliporc and Bombay Mints are 
under the charge of a Mint Master each. The Mint Master at Bombay 
is also in overall charge of the Hyderabad Mint, which is managed by a 
Deputy-Mint Master.

5. The Committee were informed that the Mint Masters determine 
in consultation with each other the programme of production of coins as 
well as destruaion of uncurrent coins on the basis of advices received 
from the Chief Accountant, Reserve Bank of India. It was also stated that 
for purposes of co-ordination, the Mint Masters maintained liaison with e i^  
other through correspondence and meetings which were held once a year 
at least. Some co-ordination was also sud to be effected from the Ministry.

*Qiiirtcn»r]r Cain*.

1



6. The Committee find, howevety that apart from the control exercised 
from the Ministry, there is no central co-ordinating and contrdling authority in 
cha^e of the working of the Mints, with the result that there is absence of 
uniformity among them even in a matter like the system of maintaining Accounts. 
They feel that such a central control and direction would facilitate planning 
c f  production and distribution of work among the Mints, introduction of 
modem tephniquesy uniformity in standards of work, welfare measures etc,

7. Since the Mints are industrial undertakingŝ  the Committee feel that i t 
would be desirable if co-ordination of work and centralization of authority in 
the Mints is provided by organising them on commercial lines under the company 
form of management.

8. It has been stated earlier that the production programme in the Mints 
is undertaken by the Mint Masters on the basis of the advices received from 
the Reserve Bank of India. The Ministry of Finance have, therefore, no 
special role to play in regard to the minting of coins. The Committeê  there
fore, suggest that in view of the capacity and scope for undertaking the manu
facture of a variety of products {cf, paras 3 and 42) in the Mints for the 
State Governments, private parties etc., and of the experience of the Ministry 
of Commerce and Industry in running industrieŝ  the control of the Mints might 
with advantage: be transferred to the latter Ministry so us to enable it to utilize 
ihe capacity in the Mints to the maximum advantage.

(c) Local Organisation
9. The Aiint Masters are the Heads of the respective Mints and exercise 

the same financial and cognate powers as have been delegated to the Heads of 
Departments under the various Rules. In addition, they have also been 
given some specific powers. The Committee feel that it is not desirable to 
vest all powers in a single individual and that the same should be shared jointly 
by a Board of Management. In their opinion such an arrangement would not 
only develop a tendency for taking collective and considered decisioris but 
would also foster a sense of commonness and joint responsibility. The Committee, 
therefore, suggest tlu*t a Board of Management, consisting of the Mint Master 
and other senior officers of the MifUy should be constituted in each Mint for 
assisting the Mint Masters in the exercise of their powers, functions and respon
sibilities relating to the administration of the Mints.

10. The main departments in the Mints are as under : —
(0 The operative departments consisting of the Engraving and Melting 

departments etc.
(I'O Bullion department.

(in') Administration and Accounts Office.
(it?) Labour Office.
(v) Medical department.

' (ti) Watch and Ward department.

11. The Bullion Department of the Mints consists of a Bullion Keeper 
(a Dy. Bullion Keeper in the ease of Hyderabad Mint) and his 
staff who number 33, 47 and 11 at Bombay, Alipore and Hyderabad 
respectively. They are in charge of the receipt, custody and handling of 
bt^ion (precious metaU and coins) base metals, their alloys etc. The Bufiion 
Keeper is also responsible for making good such shortages and losses us can
not be attributed to bonafide operational losses.

12. Besides the above, there is also in each Mint, a Bullion Registrar 
and his staff numbering 10, 8 and i at Itombay, Alipore and Hydmbad
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respectively, to exercise on the spot control and general supervision over all 
the transactions relating to bullion and metals at the various stages of pro
cessing.

13. It was explained during evidence by the Representative of the 
Ministry that this dual control over the transactions connected 'with metal and 
coins etc. in the Mints was necessary to ensure strict control and that this 
system was in vogue for the past 130 years. It was added that the Ministry 
■were “veiy much alive to this peculiar complexity between the two types of 
work— bullion keeping and bullion registering”  and that this question had 
been repeatedly gone into. It was admitted that the system did not seem to 
be a fiindamentd necessity of the present times. The Ministry were also 
stated to be trying to have one system of bullion keeping-cum-registering 
in the Silver Refinery, Calcutta though it was presenting some diflic^ties.

14. The Committee feel that since gold and silver coins are no longer minted, 
a rigid control over bullion transactions at every stage is ^obably not warranted. 
They understand that such elaborate checks do not exist in other countries. The 
Committee, therrf^e, recommend that a system of combined bullion keeping 
and registering be introduced not ordy in the Silver Refinery at Calcutta but in ttU 
Mints also economies effected.

15. In this connection, the Committee understand that appointments 
to the posts of Deputy Bullion Keepers and Assistant Bullion Keepers are 
made from amongst the nominees of the Bullion Keeper to whom they are 
responsible for the proper accounting of metals etc. entrusted to their care 
and custody in the various stages of processing. The Committee consider 
that this system is likely to be a source of nepotism. They recommend that 
this practice be stopped and recruitment to these posts made in the normal 
manner.

16. The Security Organisation of the Mints consists of Jamadars, 
Havildars, Naiks, Policemen etc. who numbered 145, 70 and 45 in all, at 
the Alipore, Bombay and Hyderabad Mints respectivdy durii^ 1957-58, 
Their main function is to prevent and arrest theft and * pilferage of metal 
coins and other stores from the Mints. As a rule, no relation of a member 
o f  the security force was permitted to be employed in the workmen category 
and no Mint Policemen was stationed in any one particular department for 
more than one day, so as to avoid any collusion between the workers and the 
policemen. The outer security perimeter of the Mints is, however, guarded 
by the armed police guards of the State Police, who, during non-working 
hours, also guard the inner security area.

17. The Committee find that the percentage of security staff to the total 
staff was about 6% and 9% respectively at ABpore and Hyderabad during 
1957*58 as against 3% at Bombay. T ^  recommend that the strength of 
security staff at the various Mints, particularly at Alipore and Hyderabad, 
might be reviewed with a view to achieving economy.

(d) Consultative Machinery
18. 'Phe Committee understand that there is no liaison or consultative 

machinery in the Mints for maintaining liaison with the principal indentors 
and users like the Reserve B*ik of India etc. and for obtaining advice on 
coins and medals' production progranune etc. They feel thut it would be 
desirable to set up an Advisoty Committee consisting of the representatives of the 
Reserve Bank of India, Ministry of Finance, Mint Masters, representatives 

from institutions of Arts etc. on the lines of the Advisory Committee in the RovjI 
Mint, London.
2217 (Aii) L S -3.
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FINANCE AND ACCOUNTS

(a) Pro forma Acooiurts

19. The Government of India Mints, bcine dcpartmentally managed 
units are financed from the grants of the Ministr>- of Finance. Their accounts 
are maintained under two systems. Besides the usual Government system o f  
accounting, they also maintain pro forma accounts for the purpose of drawing 
up Profit and Loss Accounts and Balance Sheets. In this connection the 
Cotmmttec observe that while separate Production Accounts have been compiled 
in the case of Alipore Mint, no such Accounts have been attempted for the Bombt^ 
and Hyderabad Mints, though Balance Sheets and Profit and Loss Accounts, 
have been drcnon up. The d^trence in practice is difficult to understand since 
Production Accounts are usually prepared in all manufacturing units even if  
run as Government Departments. As a result, the Committee could analyse 
on the basis of the data available in the production accounts of the Alipore 
Mint the details of the cost of production in that Mint at various places in 
the report. It could not however, be attempted in respect of the other two 
Mints for want of proper produaion or Manufacturing Accounts. The Com
mittee are surprised that the Ministry of Financeas the supeT\.nsing or coordinating 
authority did not consider it necessary to obtain Production Accounts in resptct 
of Bombay and Hyderabad Mints. The Committee recommend that the Bombay 
and Hyderabad Mints should also compile Production Accounts (vety year.

20. The following are the figures of the capiul and ihe output o f 
Alipore Mint as on 31st March during each of the years 1954-55 to 1956-57 :—

(Figures in Lakhs of Rupees)

1954-55 1955-56 1956-57

Capital Out- Ratio 
put

C-api-
tal

Out- Ratio 
put

('.api-
tal

Out-
pul

Ratio

769 63 i;o 8 723 69 1:0 9 .154 129 i; 36

zi. Thus the ratio of output to capital in the Alipt)re Mint for the year 
*956-57 is not even i : *4. The ratios for the years 1954-55 and 1955-56 do not 
seem to be comparable with 1956-57, since the method of calculating capital 
was stated to have been changed in M956-57. However, since 
tiie production prior to 1956-57 very much less than in >956-57. 
(c/. para 38) it is evident that the capital-output ratio would have been cvea 
lower during the earlier yean.



22. Similar ratios could not be calculated for the Bombay and Hyderabad 
Mints as the details in regard to them were not furnished to the Committee. 
The Committee regret that the Ministry did not find it necessary to caJculate thtu  
ratios with a vieto to assessing the comparative productivity of capital in the 
three Mints.

23. As the productivity <4 capital in the Alipore Mint is abnormally low, 
the needfor expert enquiry in respect of all Mints so as to increase their productivity 
by extending the scope eg production to items other than coins, is evident. The matter 
is referred to later in para 42.

(b) Trends in Expcnditnre

24. The following tabic grvxs figures for certain items of expenditure, 
production ctc. in the Alipore Mint for the years 1954-55 to 1956-57.

(Figures in Lakhs of Rupees)

Particulars 1954-55 1955-56 1956-57

I. Total Produaion . . 62*7 (100) 68-6 (109) 128-8

2. Salaries & Allowances 10 9 10-7 I I -3

3- Depreciation . 9-8 lO-O 12-4

4- Rent, Rates • 2 1 1-99 1 9

5- Misc. Expenses 5 •2 •3

6. Gas Consumed *4 •4 •6

7. Electricir>* charges . I *2 (100) 1-5 (125) I -6

8. 1 ravelling Allowances •13 (100) •16 (123) •10

9. Police chargcs 6 •64 •64

10. Repairs to Machinery 9 3-5 2 04

11. General on C'ost . 23-7(100) 26-6 (iia) 24-5

25. 'I'hus while production increased by about 9%  between 1954-55 and
1955-56, the corresponding increases in the General on Cost, E le ^ c  char
ges and Travelling Allowances have been 12%, 25% and 23% respective^. 
Tlie expenditure trends have, however, improved since 1956-57 primarily 
because of increased production of decimal coinage.

26. The Committee suggest that the trends of expenditure should be cons
tantly anafysfd specially after the present high production tapers off, so as to 
control disproportionate increases, particularly in stdaries and over-heads,
ever noticed.



(c) Financial Results

27. The financial results of the working of the Mints as reflected in the 
Profit and Loss Accounts and Balance Sheets of the three Mints for the last 
five years are given below

(Figures in Lakhs of Rupees)

Year
Alipore Bombay Hyderabad

Profit Loss Profit Loss Profit Loss

Rs. Rs. Rs. Rs. Rs. Rs.
1953-54 . 81-63 . . 136-69 3-86
1954-55 • 6983 87-94 4-05
1955-56 • ” 5-51 . . . . 186-66 . . 4-63
1956-57 • 199-92 . . 51-39 . . 3-24
*957-58 . 124-28 4-33

28. Tlie Committee were informed by the representative of the Ministry- 
that while the profits in the Mints represented the net difference between 
nominal or face value of the coins and their aaual production costs, the losses 
were based'on the diflference between the face value and the metal value of the 
coins w ith ^ w n  from circulation and received at the Mints for recoinage 
or disposal. The net financial results were, therefore, stated to depend largely 
on the types, denominations and the amount of coins minted as well as the 
total amount of coins of various denominations withdrawn from circulation.

29. It is evident, therefore, that the profits and losses, as exhibited in the 
Profit and Loss Accounts, at present, do not in any way reflect the efficiency of 
the working of the Mints. The Committee do not quite appreciate the advan
tages of maintaining accounts in this manner. They would suggest that the 
question might he reviewed in consultation with the Comptroller and Atiditor 
Gener^ of India with a view to evolving a system winch, while suiting such 
establisht^ts, wotdd exhibit their working faithfully. The practice followed 
in other countries in this regard might also be studied before finalising the pro
cedure.

(d) System of Accounts

30. The Committee were informed that with a view to improving the 
existing system of accounts and initial check and rectification of loop holes, 
if  any, in the methods adopted, the entire procedure of accounts obtaining in 
the various departments of the Alipore Mint, including the system of Store 
Accounts, was subjected 10 a review by an officer on special duty (a retired 
D ^ u ^  Accountant General) from March 1956 to April 1957. No such exa
mination of the accounting procedure has however been undertaken in respect 
o f the Bombay and Hyderabad Mints since 1926. The Committee feel 
that, from the point of view of economy, efficiency and uniformity in procedure, 
itioouldhave been advantageous if the of^er who examined the accounts of Alipore 
Mint, had been entrusted with similar work in respect of the other Mints as well. 
A t this stage, they would suggest that improvements brought about in the accounts 
of Alipore Mint as a result of the recommendations made by that officer might 
be studied for adoption in the Bombay and Hyderabad Mints also.



(e) Cost Accoaating

31. The Comininee were infonned that a Cost Accounts Organisation 
had been set up and that a Costing procedure on scientific basis had been 
introduced in the Alipore Mint from 1956-57, though it was still in an ex
perimental stage. A b^inning in this respect, however, still remained to be 
made in Bombay and Hyderabad Mints.

32. The representative of the Ministry told the Committee during evidence 
“ The present senior-most man does not like detailed Cost accounting to be 
made. He has very sound reasons for offering his views” . The Committee 
are surprised that the importance of Costing has not been realised even by senior 
executives although it has been recognised universally as a means of controlling 
costs in industrial units.

33. In connection with the introduction of costing in the Alipore Mint, 
a Cost Accountant from the Ministry of Finance was deputed to the Mint in 
1956. After he had worked there for some time and had made certain sug
gestions/recommendations, he was transferred elsewhere as he had become 
ripe for promotion. Tlie Ministry are stated to be trying to get another man 
to take up this work again.

34. The Committee regret that the work relating to the introduction of 
costing should have been interrupted in this manner and l^t unfinished due to the 
promotion of the person concerned. They feel that it should have been possible 
to foresee the promotion btfore deputing him for this job. Further, even if the 
promotion could not be foreseen or helped it should have been possible to aOow the 
person to complete his work by giving him suitable protection under the usual 
rules.

35. The Committee regret the dele  ̂ in introducing costing in the Govern
ment of India Mints, especially at Bombay and Hyderabad, more so when they 
are under the Ministry of Finance. They feel that there should be uniformity m 
such matters in similar organisations so that a comparative study of their costs etc. 
could be made. The Committee recommend that immediate steps be taken to 
introduce a uniform system of costing in all the Mints.
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37* The Alipore and Bombay Mints also undertake the manufacture 
:and supply of various kinds of metals, tokens and badges etc. and scales, 
vreights and measures to govenmient departments and private parties. They 
also melt and refine gold and silver for the public etc. The extent of some of 
the items of work done in the two Mints during the last three years is given 
^t Appendix I.

38. The output of all the Mints, particularly of Hyderabad Mint was 
veiy low upto the year 1955-56. In the latter case, the annual production 
did not even equal its montWy capacity. It is only ^ e r  the introduction of 
decimal coinage that not only the full capacity of the Mints has been brought 
into commission but they are being worked overtime {i.e. 54 hours a wedc 
against the normal 48 hours).* During evidence it was stated that the current 
production programme would continue for another three years when the work 
in connection with decimal coinage was likely to taper off and the problem of 
idle capacity in the Mints might arise again.

39. The existence till 1956 of the Hyderabad Mint which was taken over 
from the then Hyderabad State in 1950 surprised the Committee since there 
was not sufficient work even for the other two Government Mints. No 
doubt, the problem of idle capacity in Hyderabad Mint does not exist since 
1956 but it is likely that it will arise after 2 or 3 years not only in this Mint buf 
in the other two bigger Mints also. The Committee, therefore, surest that the 
question of the existence of Hyderabad Mint as a separate unit, as also the fea
sibility of its merger with one of the other ttoo bigger Mints be examined.

40. In this connection, the Committee also learn that there was a 
-Currency Note Section in the Hyderabad Mint and that it was abolished 
only from 1-3-58 although that Mint was taken over by the Government of 
India in April, 1950. It was stated that this section was engaged on the veri
fication and destruction of H.S. Currency Notes till its abolition, and that till 
July, 1953 it was also entrusted with the work relating to examination, number
ing, counting and stitching of one Rupee H.S. Currenc>- Notes. T^e actual 
expenditure on this section since 1953-54 was as under ;—

Year Expenditure

*953-54
J954-55
J955-56
1956-57

*957-58

Rs.

31,230
32»56o

30,658
32,326 (arrears on account of 

refixation of pay on 
int^ration)

*At the time of factual verification it was pointed out by the Mini<to <hat the nctr- 
iua< working houit of the Mints were 37  ̂ hours a week. The Coninuttee were given 10 
ttoderttand that overtime p»>ments were being made foi extra hours. In this ooonec- 
aoo, ihev learn that the normal working hou>s in (he Ordnance Factories are 44 3/4 hoots 
Mr WMk. They fa*l to unders.and why there should be so much disparity in wotktng 
hours in different indwtrial units under the Go\enunent. The Conmuttee thcrtfote 
reoonm^d that steps should be taken 10 bring about uniformity in this maner as early 

«s possible.
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41. The Committee feel that «̂ ter the work relating to the circulation 
of one n^eeH . S. Currency notes was stopped w. e. f . J-8-S3 there was no 
need for maintaining the Currency Note Section in the Mint and that its work 
could have been transferred to the Reserve Bank of India.

42. The Committee regret that no attempt was made to put the idle capacity 
of Hyderabad as well as of other Mints prior to 1956, to alternative usa. It has 
^ ead y been pointed out in para 23 that the productivity of capital in the 
Mints is low. Further, the problem of idle capacity in the Mints is likely to 
arise in 2 or 3 years again as admitted by the representative of the Ministry. 
In this connection, the Committee feel that there m^ht be considerable scope 
for undertaking in the Mints, a variety of work on behalf of private parties, Gov~ 
emment departments and adjacent countries. They, ther^ore, recomm^ the 
appointment of a team of experts to examine the feasibility of undertaking addi
tional items of work in the Mints so as to utilise the spare capacity therein.

43. The Committee would also suggest that with a view to maintaining 
effidetuy in the Mints, the staff rendered idle on account of fall in production of 
coins etc. might be s^egated and accounted for separately as was being done in 
the case of Ordnance Factories when they faced a similar problem.

(b) Cost of Production

44. The following table gives the break-up of the cost of produaion 
in the AliporeMint during the years 1954-55 101956-57 :—

(Figures in lakhs of Rupees)

1954-55 1955-56 1956-57

1. Diiect labour and direct
material • 3i ‘ 7 5°%  36-4 53% 95*5 74%

2. Faaory expenses . . 7-3 12% 5-6 8% 8-7 7%
3. General on Cost . . 2 3 - 7  38% 26 6 39% 24-5 19%

T otal . . . .  62-7 100% ’ es-e ico% *i28-7 100%

45. Both the Factory expenses a id General Overheads in ihe Mint have 
declined in the year 1956-57 due mainly to increascu procuciion. Howevtr, 
thet Committee feel that there is still scope for reducing the overheads in the 
Mint especially since there is scope for reduction m staff {c.f. Para 8o). In this 
connection, it might be pointed out that in the India Security Frcss the over
heads are only 8% of the total cost as against 19% in the case of Alipore 
Mint even »» 1956-57. The Committee mould suggest that efforts be made 
to reduce the overheads to a reasonable figure in the thee Mints and thereby 
reduce the cost of production.

•Withont adnutment for the work in progreu «t the beginnii g »nd at the end o f  
thejetr.
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46. The Committee called for on 23-12-1958 from the Ministry the 
-details re a d in g  the comparative cost of manufacture of coins in the three 
•Mints during the last three years together with reasons for variations if any 
T h e  information was furnished .to the Committee only on the 17th M arti 
1959. From the figures of comparative Cost of manufaaure of coins in the two 
Mints ,at Alipore and Bombay vide Appendix II, the Conmiinec find that the 

■cost is much less in the latter than in the former. Thus, while the cost of 
producing 1000 pieces of P.N. 1/2 Re. coins and P.N. 25 nP was Rs. 8*5 
and Rs. 4*9 in 1956-57 and 1957-58 respectively in Bombay Mint, the cor
responding figures at the Alipore Mint were about Rs. 56‘3 and Rs. 116*4 
respeaively. In this conneaion the Committee were informed that “ in the 
Bombay Mint there is no full costing system to arrive at scientifically correct 
figures and the figures given for that Mint can be taken as only very rough 
ones. These figures were worked out in 1947-48 by the then Mint Master, 
Major D.V. Deane R.E. (Retired) who has retired from Mint service long ago. 
In the absence of any cost system in the Mint, these figures have been taken 
as the basis for estimating the cost of new coins with minor adjustments” . The 
Commitue toill r^er to the absence of Costing in the Bombay Mint later. 
They are koto -ver, surprised that the Ministry of Finance, as the controlling 
Ministry, did not consider it necessary to obtain acatrate and canparative 
figures of costs for controlling expenditure and ensuring ^ficiency in the 
Mints. They recommended that this be done and efforts made to reconcile 
the Costs of Production of Coins in the ttoo Mints,

In this conneaion the Committee also observe that one of the reasons 
for higher cost of manufaaure of Coins in the Alipore Mint is that the cost 
o f construction of Colony is bbeing added to the overheads of that Mint, 
They suggest that the propsrties including such cost in the overheads be exa
mined..

47. The Committee observe, however, from the statement (attached 
to the Administration Report of Alipore Mint for the year 1956-57) showing 
the manufaauring cost per thousand picces of coins produced at that 
Mint during 1956-57, that the manufacturing costs (excluding inctal 
cost) of coins of the same denomination varied widely from month to month. 
For example, the manufacturing cost per thousand pieces of pure nickel 
I a  rupee coins fluctuated from Rs. 79-10 in April, 1956 to Rs. 48*02 
in May, 1956 and again to Rs. 58-03 in July> 1956. Similarly the manu- 
factjaring a>st per thousand pieces of cupro nid;d 10 nP. . registered an 
increase from Rs. 18-48 in O aober,11956 to Rs. 23-39 in January, I957» 
and that of cupro nickt-l 2 nP. from Rs. 12-52 in January, 1957 to 
Rs. 17-75 in March, 1957.

■ 48. It was explained by the representative of the Minbtry that the 
cost of production depended upon the cost of establishment, the metalc 
purchased by the Mints and the type of plant and machinery used therein. 
The Committee feel that in vieto of the toide variations in the costs of 

production from Mint to Mint and even from month to month in the same 
Mint, there is scope for bringing them doton if closer control isexvrcised. T t^  
therefore, suggest that the production costs in the three Minu be regularly analysed 
and compared from month to month with a view to secu i^  economy and 
xtwiding wasteful expenditure.

49- The Cdmmittee were informed during evidenoo that produciicn 
.‘Costs of coins o f lower denomination vt«. r  nP: aiid 3 nP. wete genorall^

a2i7(Xii)t.S.—3.
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more than their face vdue. Thus, while the face value of one thousand 
pieces o f I nP. and a nP. coins was Rs. lo  and Rs. ao only, the cost o f  
^ i r  production at Alipore Mint duiing 1956-57 was about Rs. 14 and 
ib .  29 respecti^y . In sku comtctum, ttu Committee w»ikt point out 
that the excess of juivduction cost of corns over their face vdiue is treated as a  
Iks w hkhis borne by the public Mche^utr. The extent of such loss in retpea 
e f I nP. and a nP. during 1956-57 at Alipore Mint alone amounted to Rs. 1 1 -jo- 
taUtt. They, therefore, recommend that the feasAUUy utilisins ch ea ^  
subtances m d economical processes with a viem to reducing cost of production, 
dtotdd he constantly ex^ored. The teptesentative of the Ministry stated 
that they were alive to this problem and were investigating in ouisuhation 
with die National Metallurgical Laboratory, the possibilities o f uaing. 
tfwntnium and electroljrtic chromium. The Committee hope that deeision* 
in th* matter would be expedited.

(c) O penitioaal Loaaea

50. The percentage of coins found defeaive in the production prooesa  ̂
ia ., at the stamping and examination stage, in the three Mints during the 
list three years is shown below :—

^ rcentage o f defective coins)

Alipore Bombay Hyderabad

NO
1

0?m

00

r
oJ

T•rt
S!m

T

t

00
1r>*

VO

1

s?

t̂

i
5?

00

aJ

I. Pure Nickel 
l/4Ri^>ee. 2 6 5-9 5 0 • • • •

a. lo n P . 3 0 3-6 2*1 2*53 2 4 8 • • •. • •
3. SnP. 1-7 2*1 a *4 3 to 3*77
4. anP . a -9 a -5 3-2 30 2 3*00 2-94 « • . • • •
f .  in P . 3 * 2*6 a -7 X'50 1-49 1*46 0-78 1-48 1 6 4

It is observed that the jxrcenta^ of defeaive coins of the same 
dmommatiofi differs from Mint to Mint. Even in the same Mint, these 
percentages have fluctuated from year to year.

Further, the percenta« o f defective i li f .  has iocreased from year 
tojpear at Hyderabad whife n  Alipore the perceniages in respea of 5 nP. 

have gone up appreciably during i937-$9 »  compared to 1935-56.

51. The Committu feel that there it netd tmd ram  far imfitovewma im 
the operational ^ icim cy e f th* M inu. In thU connection they undtnt and 
'.thm lim iitti oferMionai Im ttm tk * wm m t processes haife not

Tbey weicwUthft the fixation of simIi 
S ia iu , apart from being a formidable task, woud feiKme a sense of



complacency among the staff as long as losses were maintained below those 
limits. The Committee feel that the praetke c f layutg down tueh limits ii 
gtneral and if meant only to provide a yardstick to the supervisory staff for 
jib in g  the operational efficiency of the Units ameemed. Theyt thm fore, 
recommend that the maximum limits for operational losses in the voriMtt 
processes in the M inti should be fixed as early as possible.

5a. The Committee further recommend that statistical quality control 
methods might also be introduced in the Mints so as to reduce wastages and to 
secure greater and effective control over production costs and also to improve 
the quality of products.

(d) Coinage Dies

53. The number of dies used and the number of pieces of coins strode 
(inclusive of rejections) at the Alipore Mint during 1955-56 and 193^57 
are given below :—

18

Year
No. of dies used

No. of pieces 
of coins ftrudc

Obverse Reverse Total

1955-56 2382 1924 4306 8,29,24,401
1956-57 • 7972 75«2 15554 35:62,011528

54. Thus the average number of pieces of coins struck per pair o f 
dies during the two years was 38,516 and 45,802 respertively. The Mint 
Master, Bombay also confitmed during evidence that on an average oplj 
about 40 to 50 thousand pieces of coins could be made with a pair of dies.

55. The Committee understand that in U.K. the average number 
of coins struck per pair of dies, was over seventy thousand. During 
discussion with the reprtjcntative of the Ministry it transpiied that no 
research on the wearing out of dies bad been conducted by Mints. The 
problem had also never been lefeired to the Nationid M c^ u rg icil Labocap 
toiy. The matter was, however* stated to have been invesdi^ied by tbe 
Tata Iron and Steel Co., Ltd who were supplying die steel to tbe Mint till 
recently. The Commiuee suggest that with a mew to increasing the dnrabiUt]f 
t f  the dies a comparative study of the propnties die steel and A e teckmque 
tmployid in the mamifacture of dies m foreign countries might be tmdertd um 
in collaboration with the National MetaUurgicai Laboratory.

56. Incidentally the Committee were surprised to learn that at present 
die steel was bemg imported by the Misus as the Tata Iron and Steel Co. 
Ltd., had stopped its supply. It was also stated that difficulties were being 
experienced m importing the re^uireipents. The Committee regret tkea 
it should have become necessary to import die steel which was premousfy 
M lg  mam^actured in the country. They reecmmtnd that tht gutsticn re-

toittwtafu^aetwreinlndia be taken up with the M m uiry^ Steel, AfcMt



(•) Counterfeit Coin*

14

57. The average number of counterfeit coins referred to the Bombay 
Mint during the last three years was as under :—

1955-56 1956-57 1957-5*

Pieces Pieces Piece)
Rupees • * 5005 1320 7328
Half-Rupees 3759 1464 6610
Quarter-Rupees . 4264 4973 6548
Two Annas • • • 67893 40214 162842
One Anna • • 2864 17022 6885
Half-Anna • • • 443 8067 1146

T otal N o. • • • 84228 73060 191359

Value 4 • Rs. Rs. Rs.
' 16,629 9.638 33»o9r

The total yearly average of counterfeit coins referred to the AUpore 
Mint* was stated to be 7468 only.

58. The Committee were informed during evidence that the counter
feit coins were generally made of base m:tals and with crude machinery. 
The counterfeit two-anna brass coins were, however, admitted to be mostly 
o f good execution and capable of escaping detection from ordinary observa
tion and also being somewhat easy to counterfeit. As regards the new 
decimal coinage, some stray cases of counterfeiting were stated to have been 
referred to Alipore Mint but it was claimed that these coins were more 
complicated and very difficult to counterfeit successfully.

59. The Committee regret that the deiigns ftc. of the brass tv>o-anna
’•corns which were counterfeited on a lart̂ e scale \ vide cAove table) ve>ere such 
that it did not make counterfeiting difficult. The extent of countei foiling 
in other coins has also b-*en quite larg-\ The Committee undertstandthat 
in U.K. the total nominal value of countcrfcns leporied by the police, 
banks, railways, shops, etc. t o  the Royal Mint, London during the year* 
*955> 1956 and 1957 was jC 3*7> and £ 227 rcspectivtly.

60. Tht Committee feel that the extent of counterfeiting in coins cam 
•be appreciably reduced if proper investigations into the nature of counter}eit 
coins as well as into the methods emf loyed by counterfeiters are carried out on 
the one hand and the desigm of coinsand compoiition of metals used in their

,manufacture are made more complicated and intricate on the other. They 
sugttest that the techniques employed in other countries in this matter might 
also be studied for adoption in this country,

(f) Research

61. TTk  Committee were told that there ’ ’ as no regular researdi 
cell in any of the Mints to undertake research work systematicallv though 
K  present some research work in regard to coinage metaU and alloys wa»



being conduacd by the Assay Departmeot. They have pointed out else- 
whcic the necessity of research for finding substitute indigenous andchea- 
per metals for the manufaaureof coins as well as for increasing the dura
bility of dies. The Commiiteey thereforey feel that it tvould be desirabU 
if a Central Research Cell is established in the Mints to study not only 
their common problems but also the latest techniques in foreign countries with 
a view to increasing efficiency and economy in the Mints. They hope that 
uith the amalgamation of the Assay Department with the Mints which 
they haze recommended in para 96 it might be possible to centralise at on§ 
place all research work connected with the Mints,

15



STORES 

(i») Imports

62. The Committee were infotmed that in the current series of domet- 
tic coins, base metals which are used as raw materials nickel, copptf, 
tin and zinc) ate all imported. O f these, copper and nickel are consumed in 
large quantities, the v^ue of their imports during the last five years for the 
Alipore and Bombay Mints being as below :—

(In lakhs of Rupees)

Chapter IV

Year

Alipore Bombay
■ Total

Nickel Copper Nickel Copper

1953-54 • 1433 3-49 • • 17*82

*954-55 680 • • 6*8o

1955-56 3*54 •01 • • / • 3*55

1956-57 0*10 39-61 • •« 23*17 62*88

1957-58 23*08 9-74 • « 31-55 64 *37

41-05 59*65 • • 54*72 155-42

63. No imports were made for the Hyderabad Mint during this period.

64. The Committee were informed that in the early stages when nickel 
coins were introduced, the practice was to import manufactured blanks. 
After the installation of necess^  plant and machinery, imported raw nickel 
was being processed in the Mints thus reducing the cost of such imports. 
It was further stated that with the present composition of coinage allo ^  
it was not p ^ ib le  to altogether avoid imports. Even the particular quality 
o f copper vim. electrolytically refined copper> required for the coins, was 
stated to be not available from indigenous sources and was being imported.

6k. The Commtue regrep^he dependence on imported [metab for [the 
age cfth e country. Apart from the important consideration of conserving foreign 
exchange, it is detirable that indigenous metals are used for coins to the extent 
possible. The Committee, therefore urge that the possibilities of utiliting indi~ 
genoia metals in the mansdacture of coins might be estamined in collaiwation 
with the National M etallurgical Laboratory, Jasnshedpur.

I f



66. The Committee were infoimed ^ at in Mardi, I9S7 the Alipore Mint 
liad experienced difficulty in arranging re^lar supplies of nut coke whidi 
being a controlled commodity, was not available from any Coke Oven Plant. 
Even the Tatas who had earlier agreed to supply, couki not do ao, thus 
dislocating the supply arrangements. Suboequottly,«t the ittterveatioii of 
the Deputy Coal Commissioner, Calcutta, the requisite supply o f nut coke 
was made by the Tatas. The umtiftl requirements this type of Coke 
were stated to be about i,6oo tons, t^ith a view to avoiding ne$artnet e f 
such difficulties in future, the Committee sî gest that the question c f its m fply 
(h« taken tgt with the Hindustan Steel Ltd.

O’) Gold and SilTcr Stocks

67. The gold and silver holding in the Bombay Mint during the last 
three years was as under:—

1955-56 I95«-57 1957-5«

<Sold : (In Ota. fine)

(0  Govt. A/c. . 33,726-6129 30,849*9403 30,878-4911

(lO Confiscated 1,09,949-4895 1.33.147*6631 M S .298‘4354

T otal 1,43,676 t024 t.63,997-6034 i,76, i76-9S65

Silver : (In lakhs of n^ees)

(0  Govt. A/c. 22-84 22-66 0*94

(t'O Surplus Silver Stock 
A/c. 14*8-39 1418-44 7-38

T otaj. 1441-23 1441 -10 8*3*

Similar stocks to a lesser extent, are kept at the Alipore Mint also. These 
atocks comprise of gold and silver held not only on Government account 
but also o ^ scated  gold and silver, received from the Customs and Central 
Excise authorities in Bombay and elsewhere.

68. The Committee feel that since the maim function the Mints is c« 
mam^acture coins, tf^  should not be burdened with the responsAiHty o f hokbig 
ttochs of these precious metals for which considerable security arrangemtna  
me required. They, thertfore, surest the the feasibility e f reUevint th* Mum  
o f this respomibibty by transferring these stocks to the Heterv* B m k InOm 
m ig h t b *  e x a m iiu d .
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(f) Verlficatidn of Stores

459. TTie Comminee were informed that the physical verification o f  
all stores in the Mints, except metals, is done at least once every year depart- 
mentally. This verification is carried out progressively throughout the year 
in different convenient lots. For this purpose a control register is maintained: 
by the Accounts OflScer to ensure a 100% physical verification of all the 
items held as ‘stores balances in the Mints’ once every year.

70. As regards metal balances (i.e., platinum, gold, silver— including 
Quartemary AUoy, silver, copper, bronze, nickel, tin, zinc etc.), the verification 
is undertaken annually by the Accountant General concerned to the extent 
of ico%  in the case of gold and silver and on a pcrccntage basis in the case 
of other base metals. No departmental verification of metal balances is 
done, as a matter of course, although occasionally this was stated to have 
been done. The question of conducting such departmental verifications 
annually was stated to be under the consideration of Government.

71. In this connection the Committee find that in a case of loss of nickle 
brass pigged ingots of the value of Rs. 6,454 in the Alipore Mint in 1954, it 
was not found possible to fix responsibility therefor squarely on the Bullion 
Keeper due mainly to the absence of complete verification of the stock o f  
his metal for a number of years.

72. "the Committee consider it surprising that base metals, tohich are 
stores for all practical purposes, should have been excluded from the requirement 
of rules regarding cent per cent, annual verification all these years. They 
suggest that the circumstances in tohich the rules were not observed in this case 
be exarmned and responsibility fixed therefor. They also hcpe that the proce
dure for cent per cent verification of all such stores would be finalised 
txpeditiously.



PERSO N N EL

(a) Staff Strength

73. The streng^ of Works Managers and Deputy Works Managers ’ and departments 
under them in the Alipore and Bombay Mints are given below :

Alipore Mint Bombay Mine

Operative Department 

Works Manager (Class I)

Deputy Works 
Manager (Qass II) 
(G e n c ^ &  Mechanical)

8 Engineers 
2 Assn. Engineers 
10 Chargemen

Deputy W orks Deputy
Manager (Clas II) Manager (Class II) 
1) (Electrical) (Melting)

orks Operative Deptt Melting

1 Engineer
2 Chargemen 
4 Sub-Station

Operators (Sr.)
3 Sub-Station 

Operators i

2 Melters 
1 Asstt. Melter

Works Manager 
(Class I)

& Refinery 
Department

Deputy Works 
Masafer 

(Qass. II)
(Melting)

Deputy Works 
Manager 
(Class II) 

(Mechanical 
and 

Electrical)

4 Meltclrs 
3 Asstt. M elten 
I Alligation 

Checker.

9 Enpnecrs 
2 Asistant 

Engineers 
2 Draughtsmen 

13 Chargemen
2 UDCs,

74. It is observed that at the Alipore Mint there are 8 Engineers, 2 
Assistant Engineers and 10 Chargemen under the Deput>- Works Manager 
(General and Mechanical), and only one engineer, two chargemen and 7 sub
station Operators, and two melters and one Assistant Melter under the 
Deputy Works Manager (Electrical) and Deputy Works Mana^r (Melting) 
respeaively. At Bombay the Depucy Works Manager (Melting) has only
4 Melters and 3 Assistant Melters under him.

75, In view of the foregoingy the Committee doubt whether there is ade
quate justification for the posts of three Deputy Works Managers at Alipore 
Mint. The charge of the Deputy Works Manager (Melting) at Bombay cdto 
seems to be light. The Committee recommend that the scope of econon^ m 
regard to these posts should be examined.

19
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76. The strength of the Engraving Departments at the Alipore and 
Bombay Mints is as under :—

20

Alipore Mint Bombay Mint

I Artist Engraver i Senior Artist Engraver

1 Assistant Artist Engraver 9 Engravers (Gr. I)
(Vacant)

8 Engravers (Gr. I) 8 Engravers (Gr. II)

9 Engravers (Gr. II)

12 Engravers (Gr. Ill)

31 (including one vacant) i8

77. The primary functions of this department are preparation of models, 
matrices, master punches, working punches, medal dies and dies for special 
badges and tokens etc. in collaboration with the Die Department. It was 
stated that the models, matrices, and master punches of coinage dies were 
made in the Bombay Mint only and that coinage (working) dies were multi
plied only in the Alipore Mint from the master punches supplied every year 
by the former. In the drcumtances the Committee are surprised that the 
strength of the Engravers in the Alipore Mint should be 72% higher than in the 
Boniay M int. In this connection they find that the total strength of Engravers 
in the Royal Mint London was 7 in 1956 and 6 in 1957 and the number of 
coins and metals and decorations issued during the period was 49-95 crores 
and I *53 lakhs respectively in 1956 and 50-77 crores and i -18 l^hs’ respec
tively in 1957- Against this, the number of coins and medals produced at 
Alipore and Itombay Mints during 1956-57 and 1957-58 was as under;—

Alipore Bombay

Coins Medals Coins Medals

1956-57 34-94 63,203 35.27 919 Nos.
crores crores

1957-58 47 83 8098 Nos. 41-70 1117 Nos.
crores. crores

78. Since the designs of the coins are not altered frequently and the 
It o f medal work done in the past has also been much, the Committee

f« d  that the tu4[  empkyed in the Engraving Department in both the Mints is 
m  the high tide and that there is a $cope for its reduction. They, ther^ore, 

that the strength engravers might be rnnmed. T h n  furthtr tmge$t 
that feasOrility of centralising the work relating to the Die, &tgraving end ihe 
M edal Departmenu in one M int, to the extent possible, might aba be examined.

79. The staff employed in the three Mintt and the output of coins 
during the last five years are given below in Table I. Similar information 
in respect of the \Unts in uT K. and U.S.A. for the years 1956 and 1957 
which was furnished to the Committee is shown in the T ^ le  II.
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80. It is observed that whereas the annual output of cx>ins per worker 
in India was below one lakh till 1955-56 and about 2 lakhs thereafter, it ia> 
about 9 lakhs in the Royal Mint, London and above 25 lakhs in the Mints 
in U.S.A. * It was stated by the representative of the Ministry in this con- 
neaion that the staff strength in India could not be compared with that 
of the Mints in Foreign Countries as the produaivity of a crafts-man/labourer 
was much lower in India. Nevertheless the Committee fail to understand 
why there should he so much disparity in the employment and output of staff 
in India as compared to other counrties when new and modernised machinery it 
stated to have been installed in Indian Mints. They understand that the 
efficiency of the Indian worker at Chittaranjan, Sindri, HMT and other public 
undertaidngs has increased considerably as a result of training and practical 
experience. Theŷ  therefore feel that there is scope for examining outmoded 
methods of work and staff placing in the Mints with a view to improving the 
efficiency of the workers in the Mints. The Committee suggest that this matter 
might be investigated by a Committee of Technical Experts,

81. The Committee were informed that, except for a few categories 
of workmen, norms of work had not been fixed in the Mints and that the 
output in such cases was ensured from the overall outturn of work assigned 
to each operative process since it involved team work. The Committee feel 
that such a system does not ensure proper utilisation of manpower. The Minu 
are industrial units and as such there should be a scientific and uniform basis 
to determine staff strength with a view to ensuring their optimum utilisation 
and preventing over-staffing. The Committee  ̂ ihereforê  consider that norms 
of work should be laid down for the various categories of staff as far as practi
cablê

82. The Committee recommend that the team of technical experts suggested 
in para 80 n^ht be asked also to conduct a job analysis in the various depart- 
ments in the Mints to fix norms of work and to review comprehensively the stc^ 
strength in the Mints in the light of those obtaining in foreign countries.

(b) Absenteeisnoi

83. The Committee were informed that although the incidence of 
late attendance in the Mints extremely small, that of absenteeism -̂a» 
high panicularly immediately before the harvest season and the period 
adioining the holidays. They feel that absenteeism can be lessevud if incentives 
are offered for the purpose. The Committecy therefore suggest that the feasibi'- 
lity of introducing Attendance Bonus Scheme eu. in the Mims might be examined.

(c) Rewards for Soggcstioiis

84. The Committee were told during evidence thct sug^tion boxes 
were kept in each department of the Mints and that all suggestions* received 
either from the boxes, Works Comminecs or individuals, were examined by 
the management and implemented if found acceptable. No re\i'ards for 
good suggestions were, however, given. The Committee feel that the 
suggestionŝ  scheme can be made really effective and successfuly if inducement

the time of faaoal vertfication it witt pointed out hy the Ministr> that in the 
cate of foreign Mintt vide Table II, the number of mff rela e only to the Operative De- 
p«rtmentf while in the cate of Indian Mintt, the entire ttalT iachiding tba naff for 
adainitdttioD hat been taken into acoount.
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4or bringing forward good suggestions are offered to the individuab coneemed, 
f t  is done at Chittaran/an Locmnoiive Works, etc. They suggeu that the 
introdueaon of similar schemes in the Mints mig^ be considered.

(d) /Occidents

85. The percentage of accidents in Alipore Mint during 1957-58 was 
:4tlted to be approximately i >6% of the average daily strength of 1935 
‘#ttkers which comes to rix>ut 31 workers didly. fHowever, during ^  
period from 1-6-58 to 30-11-58 the number of accidents in this Mint was 
149 o f .which 19 were of a serious nature. In Bombay Mint the number 

■<n iGtoadents during 1957-58 was stated to be 236, all of which were of minor 
nature. The amount of compensation paid during the last iive years at 
dte AUjpore and Bombay AUnts was Rs. 27,194/- and Rs. 4,256/- respectively.

86. The Committee were informed that besides compliance with the 
provisions of the Faaory A a  etc. remedial measures to avoid accidents 
weie taken according to the instructions given by the Factory Inspeaor 
£nim dme to time. The Committee feel that the Mints should also devine 
mrith the cooptation of mtrhers, proper sttf̂ uards to prevent and ehminau 
comes of acadmts. Theŷ  ther^ore, recommend that the scope c f the existing 
Works Committm might be enlarged suitably so that th^  might function as 

■Seifê  Committees also.

(c) W elb re  Mcaanrct

87. Schemes for the construction o f residential quarters for the staff 
and workmen of the Mints at Alipore and Bombay were included in the 
Seoond Five Year Plan at a total estimated cost of Rs. 68 and Rs. 118 lakhs 
re^pectivdy. Two phases o f the work of the Sdieme in respect of the Alipore 
Mint have been com{deted and the third and fourth phases were stated to 
lie in progress and under consideration req>ectivefy. So far, however, 
only 14 '5%  of the number of workers for whom accommodation is proposed 
to  be built and 7 *48% of the total strength have been provided with either 
linj^e or family accommodation. As regards the Bombay Mint, it was 
stated that there had been no progress on account of non-avaOabilhy of a 
suit^Ue plot. Recendy three ptots, sufBcient for the colony, were stated 
to  havebeen sdected for w h i^  acquisition proceedings were in progress. 
D oriiv evidence, the representatives o f the Ministry attributed the slow 
progress in the construction o f quarters to A e  overall need for economy 
-as well as die limited capachy o f the Public Works Department.

88. The Committee regret to nou that even ttfter about three years cf 
the inclusion cf the schemes of construction of quarters in the Second Five Year 
Plan, there has been tittle progress m tht matter, partiadarfy at Bombey. Th^  
recommend that steps be taken to expedite the construction of quarters at both 
ftaees.

89. As a preowtianafy measure, the workmen in the Mints are prohi- 
M cd  from taki^  coins inride the inner security quadrangle and are sul^ected 
to a search o f dieir persons while leaving their respective depwunents at

tAl tbe time of Dictinl verificttion it was Kaed by Ministry that noK of tbc acci> 
4mt» wnc «T • lakiBr aatare.



the dquntmental exits and again at the exits to the Mints inner security 
ring. Tht Commttee feel that the system cf phyrical search must be taking 
long time and is also irksome. T h^ , ther^ore, suĵ est that the posabOitf 
of instaJUng metal detectors in the Mints, like those in the customs d^artmam 
m India and U .K., might be examined.
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ASSAY DEPARTMENT AND SILVER REFINERY PROJECT

(a) Assay Department

(i) Organisation and Functions

90. The Assay Department has two Offices, one at Calcutta and the 
other at Bombay. The present organisation of the Department is as under :

MASTER ASSAY DEPARTMENT
AND

SILVER REFINERY PROJECT

H. Qs. Calcutia

VI

Assay Department, Calcutta. Assay Department, Bombay.

(0 Chief Assayer (in-charge) (1) Deput}- Chief Assayer (in-
VacanL ch<irge).

(it) Deputy Chief Assayett (>0 Assay Superintendentf

(tit) Assay Superintendent!

91. The prima^ function of the Assay Department is to check the 
correctness of ^ e  coins made by the Mints and to maintain and ensure a 
correa legal standard of the coinage of the country. It also advises the 
Mints in their selection of coinage metals and alloys which are tested for 
their mechanical properties as well as chemical compcsition. The com
position and behaviour of the coinage metals are also checked at intermediate 
stages o f the process. Other important items of work carried out in the 
Assay Department are ;—

(0  Assays on precious metals including gold and silver received from 
Government as well as public.

(tt) Assays on various metal ores etc. received from the public.

(laQ Verification of standard weights used in the Mint.

(tv) Inspection o f local refineries and assay offices in Bombay whose 
cer^cates for fineness are recognised by the Reserve Bank 
of India.

(v) To extinine end assay the exhibits in cases of counterfeit coins 
and smuggled bullion as recei\cd from the Police and Customs 
Departments.



(to) Refining of platinun*^|group of metals from scrap, jeweller** ‘ 
fillings etc.

(pit) Preparation'of ĝ Jct. wWte gold for the jewellers.

(viii) Research fô r the improvsmsnt and prajr:?? in tht Mints and 
Assay Dipartmjnt activities and processes.

92. The Assay Department is as old as the Mints and had an in
dependent status ever since its establishment. In 1932 due to the economy 
drive, the administrative control of this djpirtm;nt was transferred to the 
respective Mint Masters. In 1952 the Assay Department was separated froni 
the orgamsation of the Mints and again constituted as an ind:^endent aiiii 
self-contained unit under the Master, Assay Department and Silver Refinery 
Project

93. In justification of the independent status of the Assay Department 
it was stated by the representative of the Ministry of Finmci thit a correct 
and independent checic on the production of coins in the Mints, immtlotf' 
from any extraneous influence or consideration, was necessary. There was 
also need to have a detached D;pirtm:nt to examine the coins in an objective 
manner and offer scientific criticism.

94. Another reason for keeping the Mints and Assay Department 
separate was stated to be that it would be prima-facie incongruous for the 
Mint Master who is primarily and professionlUy an engineer to be in charge' 
o f the scientific staff of a chemic^ and research laboratory. During the 
period between 1932 and 1952 when the Assay Depirtment was merged 
with the Mints, the former was stated to be practic^y overshadowed by 
^ e  latter to a state of concealed entity and was prevented from growing 
into full stature. Also, situations had arisen in the past when a Deputy 
Mint Alaster, considerably junior in age and service became .Mint Master 
a nd Head of the Department over a senior and experienced Assay Depart
ment Officer, which resulted in a feeling of resentment among Assay Officers.

95. The Committee do not feel cominced by the reasons advanced for 
according an independent status to the Assay Dspjrtment. They feel thut̂  
the purpose of ensuring an objective check on the correctness of coins etc. could 
as vsell be served by crediting a separate special cell in the Mints for the assay 
work. In this conneciion i is understood that during the merger period of 20' 
years, i.e., from 1932 to i9<>2 there was no complaint about lack of objectivity 
in the check of the Assay Department or ad/erse effect o.i the coinige. They 
also leam that in the United Kingdom, the Superintendent of Operative 
Department and the Chemist and Assjyer are under the Deputy Master 
jmd Comptroller of the Royal Mint, London.

96. The Committee feel that cortsiderations of econrmyi which led to th«' 
merger of the Aaay Department toith the Mints in̂  1932, are paramount even 
noto and that a similar reorganisation would result in ths redustijt of the pjii' 
of Master, Assay Department Silver Refinery Project. They, thertfort 
recommend tk v  the administrative control of the Assay Department be trans
ferred to the mint masters
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^  SdnAiU r f Asstgf Otargts

97. The financial results of the working o f the Assay Department 
aooorang to the proforma accounts for the year 1937-58 we as under

(Rupees in lakhs)

Excess of 
Revenue Expenditure Revenue over

expenditure

M  Assay Deptt., Calcutta 2 5 2 0*73 i '79
(b) Assay Boinbay • 3 9 1 1*22 2 6 9

T otal • 6-43 I-95* 4*4*

98. The revenue figures were stated to have been calculated cm the basis 
ttf Assays done for private p ^ e s  and Govemmmt Departments incIuding  ̂
coinage assays for Mints. The schedule of charges for assays was however 
fixed after wl ad hoc costing and after taking into consideration the prevailing 
rates for such work imdertaken by Government Test House, private assayeiv 
and the aaual cost in the Assay Department. It was also claimed that their 
schedtile of charges was much below the rates charged by other parties.

99. The Committee find that out of total revenue of Rs. 6*43 lakhs 
•hown in the proforma accounts for the year 1957-58 the amount of fees earned 
from private parties amounts to about Rs. 22 thousi^  only. Thus the revenue 
of the Assay Department is mainly derived froin the Assays done for the 
Mints. Further, the revenue is about 3I times of the expenditure. In the 
dicamsXanocstheCommitteefeelsurprisedthatthe charges made by a Govem- 
nmu department from a sister department should be so unrelated to costs. They 
fteommend that the schedtde of charges in the Assc^ Department be revisedjuy 
MS to correspond to reasonable costs, in so far as the work done for the Govern- 
mem Departments is coaeemed.

100. The Committee also recommend that the scope for increasing the 
votvme mttrk teceivedfrom private p itie s  etc. be examined by offering better 
fm cilititi and by making ndtaile pubMciiy.

(b) Sihrer Refinery Pro)cet
(D Hmarieal

101. The history o f the Silver Refinery Project is as follows :•>-

World War 1I> India obtain^ un4er the Lend-Ixase Agreemau 
aa6 nillioo ta t. o f tilver from the U.S.A. for the manufacture of 
Alloy Coins (composition silver 59%, ccf>per nickel 5% an^ »nc 5%*̂  
The Silver was returnable to that country within five years from the date ot 
eHMtio^ of emergency to be proclaimed by the Presid '̂nt of the U .S ^ . 
41^  the the Govemnei^ o f India replaced the Q.A. point by coii» 
i f  pure nidhel and otlier oaetafa* and ded^ d to extract sUver from 1 ^  
tp tia a  ap aato redeqn tlieir obliptian towtrdf tbe U.S-A.

*mtdoaiDatlncladc •MoisiMM|ls.o.islald««Ddar cvendiwfeoaaeeoamaf 
•errioe e M ifa  of tbe AUpar M ist on which fiaal decision hM BotlHca takes.



103. The Coimninee were informed that the existing Silver Refinerjr 
at Bombay was not equipped for the extraction of silver from Q A . coins. 
Further, the cost of refining t h ^  coins in foreign refineries was found to be 
prohibittve and their capacity to undertake the work also ]jmited. The Govern
ment of India, therefore, decided in 1948 to set up a Silver Refinery in the 
country for the purpose of extracting silver from the Q.A. coins at the rate 
of 23 miUion ounces of fine silver per annum fnm  1951 onwards.

103. The Refinery Project which was based on a new process, evolved by 
two Officers of the Assay Department, was originally approved in June 1948. 
A  firm of Chemical Engineers [M/s. Associateo Consultir.g Ergineeis (Ir.cia))) 
was appointed as Consulting Engineers in May 1950 on the teims and condi
tions given in Appendix III on the reconunendation of the then Master o f 
Mint, Lahore who was specially deputed to U.K. for the puipo&e. The plan* 
and specifications of the Refinery wtte finalizto in consultation with the Gm - 
suiting Engineers and global tendeis for the work were inviico early in 1952- 
but none of the seven tenderers except one (i.e. the A.P.V. Engineering C o. 
Ltd. of India) quoted for all the items for which quotations were invited. 
Further, in view of the constant chargii.g of the plant with highly coitosive 
substances, no tenderer agreed to undertake the responsibility foi the desigD  ̂
durability and performance of certain important seaions of the plar.t even for a 
limited period. Under the circumstances the tender of M/s. £>< mi^ Elearo- 
metaUurgic G.m.b.h., who suggested an alternative process cl rtfinii.g, whiili 
was stated to have many advantages, including lower operational costs, over 
the Government process, and offered to supply the ctmpleie plant, was 
accepted and a contraa was finally concluded with thtm in March I953> 
This agreement provided for a time schedule of 18 months for the supply o f 
machinery.

The Comminee were informed that the agreement with the Consulting 
Engineers was terminated with effea from 1st July, 1952, as with the execu
tion of the agreement signed with M/s. Demag for the Silver Refinery Pr0)cct, 
the services of the consillting Engineers Â-ere no longer required. A sum of Rs 
3,39,711 was, however, paid to them in consideration of the services rendered 
M ore the termination of the agreement. They were also informed that the 
work relating to erectioning, testing and commissioning of the plant which 
W4S originally entrusted to the Consulting E n ^ eers, was entrusted to 
M ’s. Sepulchre Bros. (India) Private Ltd., who in a way were the Indian 
Contractors of M/s. Demag, on a much lower remuneration vitt. 10% on the 
erec*ion expenses and andlliary equipment procured through them, sub|ect 
to a minimum of Rs. 1 lakh and maximum of R .̂ i 5 lakhs. The Commitm 
dot^t uhuher odtqm t* tkoMght wot givem to tht dttaOs </ tht frtject whO* 

iht Comtilting Engine, rs who had to bt paid aboiu Rs. 2 '4  laUm 
ftff tmvicti wkich were later found to be redundant.

IQ4. The cost of the Refinery Project was originally estimated at Ra. 
€0 fadchs, luer it was revised to Rs. 88 lakhs in I953>»  * tender*
lecpived f<« the project. The cost is now ratimat  ̂to be Rs. 111.74 Iddit 

ex:|udes tKe cost of luid and the psgpments made to M/k. Assodmd 
CenmWug Engin<!eta. The Committee were infbcmcd that the incrcsae ia 
the cost of t|ie projm was due to price adjustmrnt as per Densg ooatnc^

in feaeral price index hi India, rise in m u n ic ^  tax, additioiis of cei«id» 
items in the constructional work etc.



105- The projected Silver Kefinery, however, has not yet been put into 
(fonunission. TTie reasons for this were stated to be :—

(0  Delay in the construction work by the CPWD on account of late 
receipt of certain civil engineering drawings for process building 
etc. from the plant suppliers.

(it) Lack of raw materials and accessories within the country.

(n'O Water treatment plant which was bought for the project v/ag 
found inadequate for the purpose and water had to be taken frpm 
the Calcutta Corporation, who, however, failed to supply filtered 
water and the supply of unfiltered water had to be arranged for 
etc.

106. Meanwhile, consequent on the cessation of the state of emergency 
in the U. S. A. on 28-4-52, India’s share of Silver debt amounting to 172*5 
million ounces of fine silver (53 • 5 million ounces being the share of Pakistan) 
4)“came due for payment on 28th April 1957.' Since it was not found possible 
either to get the silver extracted from Q. A. coins in foreign refineries within 
the time available undfr the agreement or to purchase silve- from the op'jn 
mvket on account of the difliculty of foreign exchange, India’s liability in 

.this respect was discharged by d''livering 50-3 million fin; troy ounc' ŝ of 
silver and the balance vis. 122*2 million fine troy ounces, in the form of 245 
million oimces of Q.A. coins. Under the agreement the metals recovered 
in the refining process were to be retained by the Government of U. S. A. 
since that Government had assumed all transport, handling and refining 
costs. In this connection the Committee were informed that had silver 
been refined in India and transported to U. S. A. it would have resulted in 
an extra expenditure of Rs. 192-66 lakhs to the Government of India, even 
after making allowance for the value of copper retained by U. S. A.

107. The Committee observe that the purpose for which the Silver Refinery 
Project aas conceived, was not served by it. The refinery which was planned 
to have been commissioned in igs^ has not gone into operation yet. There have 
•been a series of unfortunate delays at every stage of the project. The consultaat* 
were appointed two years after the approval of the scheme. It took approxi
mately another three years to «all tenders and enter into a contract. Another
5I years elapsed in the ercction and commissioning of the plant. In all, 
a period of about eleven years has passed since the scheme was originally 
approved. The trial commissioning of the plant was expected to comm -ncc 
in February 1959 and full production three months thereafter. Hi»wcv;'r, 
on account of serious damag? to one of the m'-lting furnaces in a rec nt acci- 
<ient, the dale of commissioning of the plant might be funher affected.

108. The Committee were informed by the representative of the Ministtf 
that the Silver, extracted from th** Q. A. c lins, at th" Calcutta Refin'Jry would 
not be pure and would require further refining at Bombay thereby resulting 
in an additional expenditure on transport.

109- The Committee cannot help feeling theu the planning, including locati<m 
itnd execution of the entire scheme of the Silver Refinery Prtpect, was not under
taken with the care it deserved. They wonder whether in view aj the ŝ J>sequem 
developments, the expenditure on this project was at all necessary. The Cofnnat’  
tee recommend that a comprehensive enquiry be conducted into the reasons for 
delay, rise in costs, siting etc. of the Siher Refinery- Project and responsibility 
fixed ther^or.
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110. The staff employed on the Silver Refinery Project and the expendi
ture on their pay and allowances since 1952-53 are given below

31

1952-53 1953-54 1954-55 1955-56 1956-57 1957-58 1958-5^

1. No. of staff 
as on 1st
April. I 6 61 106 112 134 143

2. Expendi
ture Rs. 26200 R8.66300 Rs.190500 Rs.212700 Rs.239600 Rs,28iioo 245000-

(upto
Nov.

_________________________________________________________ 5 5 _____

111. The staff were employed, it was stated, on the receipt, custody and 
accounting of Plants from Dcmag, the work of erection, running of worluhop 
and elearic sub-station but mainly on the reccipt, weighment, and custody 
of Q. A. Coins. The Committee feel that most of the expendirure could have 
been avoided had the custody of Q. A. coins not been transferred from the Mines- 
till the commissioning of the Silver Refine^ Plant. They suggest that the pre
mature transfer of the custody <^Q.A. coins might be examined tcith a vieto to 
fixing responsibility therefcnr.

(ii) Alternative Utilisation
112. The Committee were informed that the existing stocks of Q.A. 

Coins w'ith the Government together with those yet to be withdrawn, would 
keep the Refinery busy for a j)eriod of five years only.

113. In this connection the Committee w'cre told that according to the 
suppliers of the equipment of the Silver Refiner}’, the plant was so designed 
that it could be converted into a Copper Ri finer>' with certain adjustments 
after the work relating to the extraction of silver from Q- A. Coins w'as over. 
Since, however, raw copper in adequate quantities was not available in the 
country it was proposed to import it from abroad. The whole question regard
ing its alternative uses, including the economics of the proposal to convert 
the Silver Rt finery into a Copper Rt finerj', was stated to be under exam inatioii. 
in consultation with the Chief Industrial Adviser, Ministr>’̂ of Commerce 
and Industry’, National Metallurgical Laborator>' and other expens in the 
! ine. The Committee hope that early decision would be taken in the matter.

The Committee understand that elearohtic copper which is required 
for the manufaaurc of electrical conductors, vdres, cables and other indus
trial requinmints as well as by the Defence Services, Railvi'ays and Mints 
etc., is at present being imported in substantial quantities as there is no capa
city for producing such ctipper in the country. They, therefore, suggest 
that the demand for electrolytic copper in the country might be assessed and taken 
into account while ixamining the economics converting the Silver R^nery 
into a Copper Refinery and the feasibility of adapting it to the demand as alta- 
of providing additional capacity in the country, if necessary, considered.

(iii) Sih>*r Refinery  ̂ Bombay

114- There is a Silver Refiner}' in the Bombay Mint which was commit, 
sioned in 1929 at a cost of Rs. 4*40 lakhs for refining silver out of withdrawn 
standard silver coins. This refinery which has an installed capacity of



dnillion line ounces of silver annually worked upto the year 1955-56 but has 
since been closed for want of raw silver. It would, however, be responsible 

.for final refining of the silver which would be extracted at the Silver Refinerj', 
Calcutta.

115. Since the two silver refineries are compUmcntary to each othery the 
> Committee do not see any advantage in keeping them as separate units since the 
.existing arrangement besides resulting in extra expenditure on transport of tilver 
from Calcutta to Bombay for final refining, is also undoubtedly bound to result 
in the employment of more supervisory stc^. It might also be more conve
nient and economical if the entire process of extracting and refining silver was 
done at one plcue. The Committee, thertfore, suggest that the feasibility of 
merging the two refineries together and bringing them under one management 
m i^t be examined.



MISCELLANEOUS 

(a) Annual Reports

116. The Committee observe that the Annual Administrative Reportr 
o f the three Mints are not uniform in content. While, in the case of the 
Alipore and Hyderabad Mints, detailed activities of the various departments 
during the year under report are given, it is not done in the case of the Bombay 
Mint. As such, it is difficult to compare the working of corresponding depar r- 
ments existing in these Mints. Further, no Consolidated R c^ rt showing 
vital information regarding the activities {e.g. coins minted, coins in the circula
tion, etc.) of the three Mints is prepared. The Committee suggest that a consoli
dated report for all the Mints containing comprehensive information r^arding 
their activities might be prepared every year. They also suggest that the Annual 
Administrative Reports of the inditndual Mints depicting the activities of their 
main departments might be appended to the Consolidated Report ahxch should be 
placed before Parliament. The Committee feel that this would, apart from pooling 
the information at one place, facilitate a comparison of the tvorking efficiency of 
the Mints.

(b) Shifting of Bombay Mint

117. The Bombay Mint which was commissioned in 1829 and had at that 
time a daily coinage output of about i ■ 5 lakh pieces of rupees has now a 
capacitA’ of about 10 lakh pieces of coins. However, while the Calcutta Mint 
which was established about the same time was shifted to Alipore in 1951, 
due to shortage of accommodation in its old premises, the Bombay Mint 
continues to be housed in its old building. The representative of the 
Ministr>- stated in evidence that the shifting of the Bombay Mint to a sp^ous 
site would disrupt the life of about 2,000 workers (who came firom distant 
localities scattered all over the cit>-) and also entail several other difficulties. 
The question of constructing quarters for the staff had not also made much 
headway due to non-availability of suitable land for the purpose. As such, 
the present time was not considered opportune for shifting the Mint to another 
place, and the question was kept open.

118. The Commttee feel that the existence of such industrial units in the 
heart cf the city and consequently also their residential area t^avates the 
problem of congestion and tends to further the growth of sham. They, ther^orey 
suggest that the economics of shifting the BonAay Mint from its present loauum 
in a very busy area to a more commodious site might be examine.

VII

N bvv Db u u ; BALVANTRAY G. M EHTA,
April r, X959 _  Ckamman,

C ^ 'tra l i t  1881 (S) Etttmam Commuee.
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Statement showing the extent of work done regarding the medab, toe^hts 
and measures etc. in the Alipore and Bombay Mints

I .  S ta te m e n t  sh o w in g  th e  revenue  realised  b y  th e  A lipo r e  a n d - 
B o m b a y  M in ts  o n  a c c o u n t  o f  s u p p l y  o p  m e d a l s  d u r in g  th e  l a s t

3 YEARS

1955-56 1956-57 1957-58

Rs. Rs. Rs.

...................................... 2,89^66 3,88,671 47.663-

18,163 19.462 16,331

APPENDKI

Alipore

Bombay

II. St a te m e n t  sh o w in g  w ork  d o n e  r egarding  m e l t in g  e t c . o f  g o l d -
AND SILVER AT A l IPORE AND BOMBAY MlNTS DURING THE YEARS

1955-56-1957— 58 . ^  .

______  _________ (Figures m Tolas) ___

Bombay Alipore

1955-56 1956-57 1957-58 1955-56 1956-57 1957-58

I . Gold melting for 
the Public.

9773

2. Gold refined for:

Mines 611676
(b) Public 208112

3. Gold received 156582 
for exchange or 
casting.

4651

593635
238393
245036

11249

511934
216184

234546

10393 6234 852

4. Reserve Bank 
gold for exchange 
or casting.

5. Silver melted for 
the public.

65593

20325 19220 11478 4535887 14411062 13065521

III. W o rk  done a t  t h e  Bom bay a n d  A lip o r e  M in ts  in  c o n n e c tio n  w it h  
THE m an u factu re OF METRIC W'EIGHTS AND MEASURES DURING ? 957-1958

SI.
No.

Bombay Mint Alipore Mint

1 22 sets of Metric Reform Standards 62 Treasury sets of metric
weights.

2 21 sets of Secondary Standard 25 working standard metric
Weights. weights.

3 5 sets of Secondary Standard
Measures.

4 250 sets of Metric Bullion Weights ________
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Terms and Conditions of Appointment of M js. Associated Engineers 
{India).

The Consulting Engineers were to prepare inter alia detailed designs, 
drawings, specifications, estimates and schedule of quantities to enable ten
ders to be Invited for the constructions of foundations, buildings, process 
plant and all other necessary services for a Refinery and to call for tenders 
ror the supply and erection of all such buildings and plants and to examine 
and advise on all tenders, to supervise the execution of the work until com
pletion, to supervise the operation of the plant after the erection thereof has 
been completed for a period of not less than 3 months until 
it is working satisfactorily.

Under the said agreement, subjert to the terms and conditions mentioned 
there, remuneration of the Consulting Engineers was fixed on the basis o f  
the percentage scale given below based on the total actual cost of the work :—

APPENDIX in

Actual cost of the works Percentage
Fee

Rs. 25 lakhs to Rs. 40 lakhs . • 5-8%
Rs. 40 lakhs to Rs. 60 lakhs . 5-4%
Rs. 60 lakhs to Rs. 80 lakhs . • 5-2%
Over Rs. 80 lakhs • 5' 0%

In addition to the above, the Consulting Engineers were entitled also- 
to the reimbursement of certain actual expenditure viz.y  (a) travelling ex
penses of Partners o f the Consulting Engineers and staff engaged by them 
on the works whilst travelling between India and the U.K., (b) printing 
and reproduction of documents, drawings and records and the purchase of 
maps, (c) the cost of any assistance in arbitration proceeding and of any 
legal advice taken or sought on behalf of the President, (d) fees for any 
‘specialists’ services or laboratory investigation required, and (e) the salaries,- 
allowances, office, travellii^ and all out-of-pocket expenses incurred by the 
Resident Engineer and his staff engaged upon the work. These salaries 
and allowances of the Resident Engineer and his staff were subjea to the: 

prior approval of the President.
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Summary of conclusions and recommendations

APPENDDL IV

Serial Paragraph Recommendations
No. No.

I 2 3

6— 7 (0 The Committee find that apart from the control'
exercised from the Ministry there is no central 
coordinating and controlling authority in charge 
of the woricmg of the Mints with the result that 
there is absence of uniformity among them even in 
matters like the system of maintaining accounts.- 
They feel that such a central control and direction 
would facilitate planning of production and distri
bution of work among the Mints, introduction o f 
modem techniques, imiformity in standards of 
work, welfare measures etc.

(ii) Since the Mints are industrial undertakings, the 
Committee feel that it would be desirable i f ' 
coordination of work and centralization of autho- 
rit>’ in the Mints is provided by organising them 
on commercial lines imder the company form o f 
management.

8 The Comminee suggest that in view of the capadpr and
scope for undertaking the manufacture of a variety o f ' 
products in the Mints for the Sttte Governments, 
private parties etc. and of the experience of the- 
Ministr>’ of Commerce & Industp’ in running indus
tries, the control of the Mints might with advantage- 
be transferred to the latter Ministry so as to enable it to 
utilise the capacity in the Mints to the maximum 
advantage.

9 The C'x>mminee suggest that a Board of Management,
consisting of the Mint Master and other senior 
officers of the Mint, should be constituted in each 
Mint for assisting the Mint Masters in the exercise o f 
their powers, functions and responsibilities relating to 
the administration of the Mints.

H The Committee feel that since gold and silver coins arc
no longer minted, a rigid control over bullion trans
actions at ever>- stage is probaUy not w’arranted.

37
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they, therefore, recommend that a system of 
combined bullion keeping and registering be intro
duced not only in the Silver Refinery at ^Icutta but 
in the Mints also and economies effected.

“5 15 The Committee consider that the system of appointing
Deputy Bullion Keepers and Assistant Bullion Keepers 
from amongst the nominees of Bullion Keeper is likely 
to be a source of nepotism. They recommend that 
this practice be stopped and recruitment to these 
posts made in the normal manner.

< 17 The Committee recommend that the strength of security
staff at the various Mints particularly at Alipore and 
Hyderabad might be reviewed with a view to achiev
ing economy.

7  18 The Committee feel that it would be desirable to set up an
Advisory’ Committee consisting of representatives of 
the Reserve Bank of India, Ministty of Finance, Mint 
Masters, representatives from institutions of Arts etc. 
on the lines of the Advisory Committee in the Royal 
Mint, London.

S  19 (0 The Committee observe that while separate Produc
tion Accounts have been compiled in the case of 
Alipore Mint, no such Accounts have been 
attempted for the Bombay and Hyderabad Mints, 
though Balance Sheet and Profit & Loss Accounts 
have been drawn up. The difference in praaicc 
is difficult to understand since Production Accounts 
are usually prepared in all the manufacturing 
units even if run as Government Departments.

(it) The Committee are surprised that the Ministry of 
Finance as the supervising or coordinating 
authority did not consider it necessary to obtain 
Production Accoimtsin respect of Bombay and 
Hyderabad Mints.

(tit) The Committee recommend that the Bombay and 
Hyderabad Mints should also compile a Produc
tion Account every year.

9 22 The Committee regret that the Ministry did not find
it necessary to calculate the capital output ratios with 
a view to assessing the comparative produaivity of 
capital in the three Mints.
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10 23 As the productivity of capita! in Alipore Mint is ab
normally low, the need for expert enquir>' in respect of 
all Mints so as to increase their produaivit}' by extend
ing the scope of production to items other than coins, 
is evident.

11 26 The Committee suggest that the trends of expenditure
should be constantly analysed specially after the 
present high pnxluction tapers off, so as to control 
disproportionate increases panicularly in salaries 
and overheads, whenever noticed.

12 29 It is cvide nt that the profits and losses as exhibited in the
Profit and Loss Accounts, at prCvSent, do not in any 
way ri fleet the efficicncy of the working of the Mints. 
The Committee do not quite appreciate the advantages 
of maintaining accounts in this manner. They would 
suggest that the question might be reviewed in con
sultation with C. & A.G. of India with a view to evolv
ing a system which while suiting such establishments, 
would exhibit their working faithfully. The practice 
followed in other countries in this regard might also be 
studied before finalising the procedure.

13 30 The Committee feci that, from the point of view of
economy, efficicncy and uniformity in procedure, it 
would have been advantageous if the officer who 
examined the accounts of Alipore Mint, had been en
trusted with similar work in respea of the other Mints 
as well. At this stage, they would suggest that im
provements brought about in the accounts of Alipore 
Mint as a result of the recommendations made by that 
officcr might be studied for adoption in the Bombay 
and Hyderabad Mints also.

14 The Committee are surprised that the importance of
Casting has not been realised even by senior executives 
although it has been recognised universally as a means 
of controlling costs in industrial uî its.

JS 34 1 Committet' regret that the work relating to the
introduction of costing should have been interrupted 
in this manner and left unfinished due to the promo
tion of the person concerned. They feel that it should 
have been possible to foresee the promotion before 
deputing him for this job. h'unher, even il'the pro
motion could not be foreseen or helped it should have 
been pivssible to allow ihe person to a>mplcte his work 
by giving him :\ntable pRHection under the usual 
rules.



l i  35 The Committee regret the delay in introducing costing 
in the Government of India Mints, especially at 
Bombay and Hyderabad, more so when they are under 
the Ministry of Financc. They feel that there should 
be uniformity in such matters in similar organisations 
so that a comparative study of their costs etc. could be 
made. The Committee recommend that immediate 
steps be taken to introduce a uniform system of costing 
in all the Mints.

17 38 The Ccmmittee fail to understand why there should
-------------- be so much disparity in working hours in different

Foot note industrial units under the G(Wemment. They there
fore R commend that steps should be taken to bring 
about uniformity in this matter as early as possible.

39 The Committee suggest that the question of the cxistcncc 
of Hyderabad Mint as a separate unit as als(> the 
fcasibilit>’ of its merger with one of the other two 
bigger Mints bc‘ examined.

19 41 Th'  ̂ Committee feel that after the work relating to the
circulation of one rupee H.S. currency notes 
was stopped w.e.f. 1-8-53 there was no njed i'or 
maimaininp ihe Currency Note Section in the Mini 
and that its work could ha\e been iransferred 
the Reserve Bank of India.

2e 42 (t) 7'hc C ommittec regret that no attempt was made to 
put the idle capacity of Hyderabad as well as t>f other 
Alints prior to 1956, to alternative uses.

(if; The Committee feel that there might be considerable 
scope for undertaking in the Alints, a variety of work 
on behalf of private parties, Government depan- 
mcnts and adjacent countries. 7'hey, therefore, 
recommend the appointment of a team of experts to 
examine the feasibility of undertaking additional 
items of work in the Alints so as to utilise the spare 
capacity therein.

21 43 The Committee would suggest that with a view to main
taining efficiencj' in the Mints, the staff rendered idle 
on account of fall in production of coins etc. might be 
segregated and accounted for separately as was being 
done in the case of Ordnancc Factories when they 
faced a similar problem.

22 45 The Committee would suggest that efforts be made to
reduce the overheads to a reasonable figure in the tkree 
Mints and thereby reduce the cost of production.
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23 4  ̂ (a) The Committee are suiprised that the Ministry o f
Finance, as the crntrollirg Ministry, did not consi
der it necessary to obtain acci'rate and comparatiTe 
figures of costs for controlling expenditure and en
suring eflRcicnc> in the Mints. They recommend 
that this be done and efforts made to reconcik 
the costs ot produaion of coins in the tw o Mints.

(h )  The Committee suggest that the propriety of in
cluding the cost of construction of colony in the 
overheads of Alipore Mint be examined.

24 48 The Committee fcrl that in view of the wide variations
in the costs of production of coins from Alint to Mint 
and ev(n from month to month in the same Mint, 
there is scope for bringing them down if closer control
is excrciscd. They, the refore, suggest that the pro
duction costs in The three Alints be regularly analysed 
and cc'mparrd from month to month with a view to 
securing economy and avoiding wasteful expenditure.

25 49 ({) The Cf’mmittee recommend that > the feasibility of
utilising cheapcr substances and economical pro
cesses with a view to reducing cost of production 
of coins, should be constantly explored.

(lO The ( iimmittee hope that decisions regarding the 
U'ic of cheaper n:-tals for coins of lower denomina
tions would be expedited.

26 51 The Comminee feel that the praaice of laying down
permissible limits of operational losses is general 
and is meant only to provide a yard-stick to the 
supervisory staff for judging the operational efficiency 
of the Units concerned. They, therefore, recom
mend that the maximum limits for operational losses 
in the various processes in the Mints should be fixed 
as early as possible.

27 52 The Committee recommend that statistical quality
control methods might also be introduced in the 
Mints so as to reduce wastages and to secure greater 
and effective control over production costs and also 
to improve the quality of products.

a t 55 The Committee suggest that «1th a view to increasing
the durability of the dies, a comparative study of the 
properties' of die steel and the technique employed 
in the manufacture of dies in fbrei^ countries might 
be undertaken in collaboration with the N a tk i^  
Metallurgical Laboratory.
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29 56 The Committee recommend that the question relating
to the manufacture of die steel in India be taken up 
with the Ministry of Steel, Mines and Fuel.

30 5<) The Committee regret that the design, etc., of the
brass two-anna corns which were counterfeited on a 
large scale, was such that it did not make a counter
feiting difficult.

31 60 The Committee feel that the extent of counterfeiting
in coins can be appreciably reduced if proper in
vestigations into the nature of counterfeit coins as 
well as into the methods employed by counterfeiters 
are carried out on the one hand and the designs of 
coins and composition of metals used in their manu
facture arc made more complicated and intricate 
on the other. They suggest that the techniques 
employed in other countries in this matter might 
also be studied for adoption in this country.

32 61 The Committee feel that it would be desirable if a
Central Research Cell is estabUshed in the Mints to 
study not only their common problems but also the 
latest techniques in foreign countries with a view to 
increasing efficiency and economy in the Mints. 
They hope that with the amalgamation of the Assay 
Department with the Mints which they have re
commended in para. 96, it might be possible to 
centralise at one place all research work connected 
with the Mints.

33 65 The Comminee re^et the dependence on imported
metals for the coinage of the country. Apart from 
the important coasideration of conserv'ing foreign 
exchange, it is desirable that indigenous metals are 
used for coins to the extent possible. The Committee, 
therefore, urge that the possibilities of utilizing indi
genous metals in the manufacture of coins might be 
examined in collaboration with the National Metallur
gical Laboratory, Jamshedpur.

34 66 The Committee suggest that the question of supply of
nut coke be taken up with the Hindustan Steel Ltd.

35 68 The Committee feci that sincc the main funaion of
the Mints is to manufacture coins, they should not 
be burdened with the responsibility of holding stocks 
of precious metals {viz., gold and silver, etc.) for 
which considerable security arrangements are re
quired. They, therefore, suggest that the feasibility
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of relieving the Mints of this responsibility by trans
ferring these stocks to the Reserve Bank of India 
might be examined.

36 72 (1) The Committee consider it surprising that base metals,
which are stores for all practical purposes, should 
have been excluded from the requirements of rules 
regarding cent per cent annual verification all t h ^  
years. They suggest that the circumstances in which 
the rules were not observed in this case be examined 
and responsibility fixed therefor.

(«) They also hope that the procedure for cent per 
cent verification of all such stores would be finalised 
expeditiously.

37 75 The Committee recommend that the scope of economy
in regard to the posts of Deputy Works Managers 
at the Alipore and Bombay Mints should be exa
mined.

38 78 (») The Committee consider that the staff employed
in the Engraving Depanment in the Alipore and 
Bombay Mints is on the high side and that there is a 
scope for its reduction. They, therefore, suggest 
that the strength of engravers might be reviewed.

(iV) They further suggest that the feasibilit)' of centra
lising the work relating to the Die, Engraving and 
Medal Departments in one Mint to the extent possi
ble, might also be examined.

3f Sc The Committee feel that there is scope lor examiiiing
outmoded methods of work and s t ^  placing in the 
Mints with a view to economy and efficienc>' of the 
workers in the mints. They suggest that this matter 
might be investigated by a Cx>mmittee of Technical 
Experts.

4* 81 The Mints are industrial units and as such there should
be a scientific and uniform basis to determine staff 
strength with a view to ensuring their optimum uti
lisation and preventing over-staffing. The Com
mittee, therefore, consider that norms of work should 
be laid down for the various categories of staff as 
far as practicable.

4* *2 The Committee recommend that the team of tech
nical experts sugg«ted in para 80 might be a.sked 
also to o>nduct a job analysis in the various depart
ments in the Mints to fix norms of work and to re- . 
view comprehensively the staff strength in the Mints 
in the light of those obtaining in foreign countries.
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42 83 The Committee suggest that the feasibility of introducing
Attendance Bonus Scheme etc. in the Mints might 
be examined.

43 8d The Comniittce feel that the ‘ suggestions’ schemc
can be made really effective and successful, if induce
ments for bringing forward good suggestions are 
offered to the individuals concerned, as is done at 
Chittaranjan Locomotive Works, etc. They suggest 
that the introduction of similar schemes in the Mints 
might be considered.

44 86 The Committee feel that the Mints should devise,
with the co-operation of workers, proper safeguards 
to prevent and eliminate causes of accidents. They 
recommend that the scope of the existing Works 
Committees might be enlarged suitably so that they 
might funaion as Safety Committees also.

45 88 The Committee regret to note that even after about
three years of the inclusion of the schemes of cons- 
truaion of quaners in the Second Five Year Plan, 
there has been little progress in the matter, parti
cularly at Bombay. They recommend that steps 
be taken to expedite the construaion of quarters 
at both places.

46 89 The Committee feel that the system of physical search
must be taking long time and is also irksome. They, 
therefore, suggest that the possibility of installing 
metal deteaors in the "Mints like those in the customs 
department in India and U. K. might be examin
ed.

47 95 The Committee do not feel convinced by the reasons
advanced for according an indep>endent status to the 
Assay Department. They feel that the purpose of 
ensuring an objeaive check on the correctness of 
coins etc., could as well be served by creating a 
separate special cell in the Mints for the assay 
work.

48 96 The Comminee feel that considerations of economy
which led to the merger of the Assay Department 
with the Mints in 1932, are paramount even now and 
that a similar reorganisation would result in the 
reduaion of the post of Master, Assay Department 
and Silver Refiner>’ Projea. They, therefore, re
commend that the administrative control of the Assay 
Department be transferred to the Mint Masters.
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49 99 The Committee recommend that the schedule of
charges in the Assay Department be revised so as to 
correspond to reasonable costs, in so far as the work 
done lor the Government Departments is concerned

50 100 The Committee recommend that the scope for in
creasing the volume of work received from private 
parties, etc., be examined by offering better facilities 
and by making suitable publicity.

51 103 Th Committee d(Hibt whether adequate thought was
giveitv)thc details of th: Silver Refinery Prc'jca 
whue appoi iting th." consulting Eagineers who had to 
bj paid ab.mt Ks. 2 4 lakhs fur s'̂ .rviccs which v/cre 
later tound to be rLdundam.

52 107 The Committee observed that the purpose for ŵ hich
the Silver Refiner} Projea was conceived, w'as not 
served by it. The refiner\̂  which ŵ as planned to 
have been commissioned in 1951 has not gone into 
operation yet. There have been a series of unfor
tunate delays at ever>* stage of the projea. The 
consultants were appointed after two years of the 
approval of the scheme.

53 109 The Committee cannot help feeling that the planning,
including location and execution of the entire schemc 
of the Silver Refiner>* Projea, was not undenaken 
with the care it deserved. They wonder whether, 
in view of the subsequent developments, the ex
penditure on this projea was at all necessary. They 
recommend that a comprehensive enquir>’ be con- 
duaed into the reasons for delay, rise in costs, siting, 
ctc., of the Silver Refinery' Project and resp .nsibility 
fixed therefor.

54 I I I  The Committee feel that mo'̂ t of the expenditure on
stafl' could have been avoided, had the custody of 
Q. A. coins not been transferred from the Mints 
till the commissioning of the Silver Refinery' Pkuit 
They suggest that the premature transfer of the
custody of Q. A. coins might be examined with a
view to fixing responsibilit)  ̂ therefor.

55 113 (0 I'he C^omminee hope that early decision in the
matter of alternative uses of the Silver Refinery, 
Alipt>re would be taken.

(#j) The Committee suggest that the demand for dcc- 
trohiic coppcr in the countr>̂  might be assessed and
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taken into account while examining the economics 
of converting the Silver Refinery into a Copper Re
finery and the feasibility of adapting it to the demand 
as also of providing additional capacity in the countiy, 
if necessary, considered.

56 115 The Committee, suggest that the feasibility of merging
the two refineries {viz., Calcutta and Bombay) to
gether and bringing them under one management 
might be examined.

57 i l i  The Committee suggest that a consolidated report
for all the Mints containing comprehensive informa
tion regarding their aaivities, might be prepared 
every year. They also suggest that the Annual Ad
ministrative Reports of the individual Mints depicting 
the activities of their main departments might be 
appended to the Consolidated Report which should 
be placed before Parliament. The Committee feel 
that this would, apart from pooling the information 
at one place, facilitate a comparison of the working 
efficienc)' of the Mints.

5* 118 The Committee feel that the existence of industrial
units in the heart of the city and consequently also 
their residential area, aggravates the problem of 
congestion and tends to further the growth of slums. 
They, therefore, suggest that the economics of shift
ing the Bombay Mint from its present location in a 
ver>' busy area to a more commodious site might be 
examined.



Analysis of recommendations contained tn the Report and the Estimated Econonty 
likely to result from their Irnplementaticn

I. C l a ssifica tio n  o f  Rb c o m m e n d a tio n s

A. Recommendations for improving the Organisation and 
Working of the Mints ;—

(S. Nos. 1— 3, 5, 7— 8, 10, 12— 13, 16— 21, 23, 26,
27. 31. 32. 35> 3 .̂ 40. 42— 44> 46, 47. 49> 53—57
of the Summary of Recommendations) . . 34

B. Recommendations for effecting Economy which incluies 
Suggestions for increasing production :—
(S. Nos. 4> 6, I I ,  22, 24,25,28,29, 33> 37> 38. 39.41 > 48>

50 of the Summary of Recommendations') . . 15

C. Miscellaneous :—
(S. Nos. 9,14,15,30, 34,45,51, 52, anJ 58 of the Suaa-

mar>-of Recommendations) . . .  9

APPENDIX V

T o t a l  . . 58

II.— A n a l y sis  of  m ore  im p o r ta n t  R e c o m m e n d a t io n s  directed  
TOWARDS E c o n o m y

Serial No. as per Summary Particulars
No. of Recommendation

1 4,48 For combined bullion keeping-cum
registering staff; merger of Assay Depart
ment with Mints.

2 6, 37, 3S, 39 and 41 . For review ing of Staff Strength in various
departments of the Mints.

3 11,20,22,28 & 50 For increasing production, optimum utili
sation ot the capacity of Mints, higher 
capital output ratio and for redudng 
overheads.

4 25,29 & 33 . Use of cheaper substances and indigenous
materials etc.

III. E c o n o m y

It is rwt possible to calculaic the money value of the economies suggested 
in the Report.
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L IS T  OF AUTHORISED A GEN TS Fq R  TH E SALE OF PARLIAMENTARY  
PUBLICATIONS OF THE L O K  SABHA SECRETARIAT, NEW DELH I-i. 

Agency Name and address Agency Name and address Agency Name and address 
No. of the Agent No. of the Agent No. of the Agent

1. Jain Book Agency, Con- *6. The International Book Chanderkant Chiman La' 
naught Place, New Delhi. Service, Deccan Gymkha-

2. Kitabistan, 17-A. Kamla na, Poona-4.
Nehru Road. Allahabad. 27. Bahri Brothers, 188, Laj- & Co

4. Imperial Book Depot, ganj Street, Delhi. .

’ ’ ^ ^ 0? L a m i^ n R S d * , 30. ^(^lew'^Laiibert & Co., 53- 
BoiSbay-7. loi, Mahatma Gandhi ^,SLu,r„ ’ ^

6.H.Venkataramiah&Sons, Road, Opp. Clock Tower,
Vidyanidhi Book Dmot, Fort, Bombay. . .  7- v ' VonbinrhaU T«^
New Statue Circle, ^ y -  3.. A. H Wheeler & Co , (P) 5 4 -C J .

7. International Book House, Allahabad. ’ ’ xh^lndam baram  Pro-
Main Road, Trivandrum. 32- M.S.R. Murthy & Co., 55-

8. The Presidency Book Visakhapatnam. Chidam-
Supplies, 8-C, Pycroft’s 33- The Loyal Book Depot, , Am,ra«l & Son*
Road, Triplicane, Madras- ^ h ip i Tank, Meerut. ^ k  StSu’
5* 34- The Goods Compansion, ,p

9. Atma Ram & Sons, Kash- Baroda. I M
mere Gate, Delhi-6. 35- University Publishers, 57- ,  ’

10. Book Centre, Opp. Patna Railway Road, Jullundur
College, Patna. City. 58 -The Impen^ Publming

11. J. M. Jaina & Brothers, 36- StudenU Stores, Raghu-
Mori Gate, Delhi-6. nath Bazar, Jammu-,

12. The Cuttack Law Times Tawi. 59-
Office, Cuttack-2. 37. Amar Kitab Ghar, .Diago- ,  ” *“  i  i

13. The New Book Depot, nal Road, Jamshedpur-i. i
Connaught Place, New 38. AUied Traders, Motia
Delhi. Park, Bhopal. I ^ j i  Street, B ^ y - i .

14. The New Book Depot, 39- E. M. Gopalkrishna Kone, 61. A. P. Jumtrtdmgai^
79, The Mall, Simla. (Shri Gopal Mahal)»North 7 /^1^

15. The Central News Agen- Chitrai Street, Madura. \Uikcting O ^sultM t,
cy, 23/90* Comiaught G r- 40. Friends Book House, Prudential Bank Buijdi^,
cus. New Delhi. M. U.. Aligarh. ^shtrapati Road,

16. Lok Milap, District 41. Modem Book House, 286, ^cu^erabaJ.
Court Road, Bhavnagar. Jawahar Ganj. Jabalpur.

17. Reeves & Co., 29, Park 4J« M. C. Sarkar & Sons (P) Cloughpet, ” 0 .
Street, Calcutta-16. Ltd., 14, Bankim Chatterji ^"8}!' Guntur Dis t̂.

18. The New Book Depot. Street, Calcutta-i2. n ^ / ' «
Modi No. 3. Nagpur. 43- People's Book House, 63.

19. The Kiuhmir Bo(^ Shop, 3-2-829/1, Nizam Shahi
Residency Road, Srinagar, Road. Hyderabad Dn. 64. The Tnvcm PuWuhers,
Kashmir. 44. W. Newman & Co. Ltd.,  ̂ J^uhpamam.

20. The English Book Store, 3» Old Court House Street, ^5* Deccan Book Stall, Fcr-
7-L, Connaught Circus, Calcutta. gueson Co lege Road,
New Delhi. 45. Thiickcr Spink &  Co. P^Mna-4. ̂ _____

21. Rama Krishna & Sons, (1938) Private Ltd., 3, 66. Jayna BoiA
i6-B, Connaught Place, Esplanade East, Calcutta- Ch^panwala Karol
New Delhi. i. Bagh, New E>ej>»‘-5*

22. International Book House, 46. Hindustan Diary P u bli-67. BookUnd, ^ 3> Macte
Private Ltd., 9, Ash shers, Market Street, Gate, Apner (Rajasthan). 
Lane, Bombay. Secunderabad. 68. O xford Book & Stationery

42, 47- Laxmi Narain Agarwal, Co., Sdndia House, Con-
M o Queensway, New Hospital Road, Agra. naught Place, New Delhi.

I>eUu. 48. Law Book Co., Sardar . . - . . .  r r m
*4. The Kalpuia Publishers, Patel Mar*. Allahabad.
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